Regarding protest against proposed Waqf (Amendment) Bill

PROF. SOUGATA RAY (DUM DUM): Sir, I want to mention in the House that protest
over the proposed Waqf Bill is spreading all over the country. One Muslim
organization, Imarat-e-Sharia, announced a boycott of the Iftar given by Shri Nitish
Kumar, Bihar Chief Minister.
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HON. CHAIRPERSON: Newspaper is not a part of reference in the House. You are
only reading the newspaper.
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Sir, I want to say that the All India Muslim Personal Law Board has also announced
its protest against the proposed Waqf Bill. They have called for demonstration all
over the country because the proposed Waqf Bill, with its 428-page report, takes
away the right of the Muslims. In the proposed Committee, the Opposition was
bulldozed into accepting the Ruling Party?s views.

HON. CHAIRPERSON: Stil, the Waqf Bill has not been brought on the Table of the
Parliament, on the floor of the House. So, how can you just discuss it if anybody is
protesting?

PROF. SOUGATA RAY: The Waqf Bill is an assault on the Constitution. It takes away
the basic rights of people given in the waqf by acceptance.

HON. CHAIRPERSON: What is your demand?

PROF. SOUGATA RAY: Sir, you were the Chairperson of the Waqf Committee. Still,
strongly propose that the Government should take away this anti-Muslim waqf law.



HON. CHAIRPERSON: Prof. Sougata Ray ji, you are a senior Member. You are
meant for making a piece of legislation in this House. If regarding any proposed
amendment Bill, some protest is going on outside the House, I think, being a senior
Member of Parliament, if you are taking cognizance, what message will go
throughout the country?

PROF. SOUGATA RAY: Please listen to me. There is tremendous resentment among
the Muslim community about the Waqf Bill which was bulldozed through the
Committee. Also, it damaged the age-old Board ? (Interruptions)
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